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release additional quantity
of Ammonium Sulphate so
that fhe requirements of the
drugs units can be met.

(4) It was decided to air-lift 10
tons of Chloroquin Phosphate
for meeting the immediate re-
quirements of the country.
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Review of Simlgy Agreement
1549, SHR1 PRIYA RANJAN DAS
V.UNSI: Will the Minister of EXTER-
NAL AFFAIRS be pleased to state.

(a) whether the Simla Agreement
has been reviewed by India and Pak-
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istan for proper ymplementation re-
cently;

{b) whether any fresh or new pomnt
has arisen out of the agreement for
inclusion or exelusion in the main
agreement; and

(¢) In how many ways the Sumla
Agreement has been implemented?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI BIPINPAL DAS): (a)
Since the signing of the Simla Agree-
ment, there have been several meet-
ings between India and Pakistan for
the implementation of its various pro-
wvisions At these meetings, the pro-
gress of implementation has been re-
viewed as found necessary,

(b) No, Sir.

(c) Out of the various provisions of
the Simla Agreement, the implemen-
tation of paragraph 4, namely the de-
lineation of the Line of Control m
Jammu and Kashmir resulting from
the ceasefire of December 17, 1971 and
the withdrawal of Indian and Pakis-
tani troops to their side of the inter-
national border was completed in De-
cember 1972 As a result of the Delhi
Agreement and the Tripartite Agree-
ment signed between Bangladesh,
India and Pakistan, the repatriation
of Prisoners of War and civilian in-
ternees who had surrendered to the
Joint Command in Bangladesh. was
completed on 30th June, 1974 The
implementation of various normalisa-~
tion measure< envisaged in paragraph
8 of the Simla Agreement iz now in
progress and agreement on exchange
of postal articles and telecommunica-
tion as well as the visa agreement
were signed on September 14, 1974,
at Islamabad Talks for the resump-
tion of airlinks including overflights
have started on 18th November and
thase for exploring the passibilitie~
of trade with Pakistan are schedulet
to be held later this month.





